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GENERAL POWER OF ATTORNEY 

FSSAI No.: 12720052000077 · 
GSTIN : 09ABNFM2453K1ZT 

KNOW ALL MEN BY THESE PRESENTS that We, K.D.Tyagi S/O Late Sh. 
Mool Shanker Tyagi, Age- 46, Partner, Mis Maa Ambey Foods RDC Rajnagar 
Ghaziabad U.P., India, residing at DC-101 Avantika Ghaziabad U.P. 
And Shashank Aggarwal S/O Sh Mukesh Kumar Aggarwal, Age-31, Partner, 
M/s Maa Ambey Foods RDC Rajnagar Ghaziabad, U.P., India, residing at Flat 
no B-540 MIG Flats East of Loni Road Near Siddarth international school north 
East Delhi 110093. do hereby appoint, nominate and constitute, Mr. Shivam 
Tyagi S/o Narendra Kumar Tyagi, Age-31, resident of Flat no B-527 MIG Flats 
East of Loni Road Near Siddarth international school north East Delhi 110093. 
to be our lawful attorney to do for us, in our name and on our behalf all or any 
of the following acts, deeds and things : 

1. To carry on the business of the said partnership firm M/s Maa Ambey I 

Foods. 
2. To sign, verify, authenticate and submit all the documents relating to the 

department of GST, NGT, Central Excise, Service Tax, Sales Tax, 
Income Tax etc including making application for registration, surrender. 
execution of bonds, .filing replies to show cause notice, petition/appeal to 
Additional Commissioner (Appeals) / Commissioner (Appea~s), 
Tribunals, High Court as well as Supreme Court and attending hearing 
before the above-mentioned forums. 

3. To engage advocates and other professionals and to instruct them for any 
. of the abovementioned purposes. 

4. To enter into agreement and execute su~h deeds as shall be required or 
may be deemed proper for or in relation to all or any of the matters or 
purposes aforesaid. 

5. AND GENERALLY to do all other acts, deeds and things as may ,be 
necessary for effectively carrying out the powers hereby given. 

We do declare that all such acts, deeds and things as may be lawfully done 
by our said attorney by virtue of the powers hereby given shall be construe

1
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C-52, RDC, Raj Nagar, Ghaziabad I Mob : 9999208325, 8178855990 
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FSSAI No.: 12720052000077 • 
GSTIN : 09ABNFM2453K1ZT 

to be the acts, deeds and things as if done by us personally and We do hereby 
agree and undertake to ratify and confirm the same. 

IN WITNESS WHEREOF We have signed hereunder at Ghaziabad this 
Wednesday day of 01/05/2024. 

For MAA AMBEY FOO~~ • 

For MAA AMBEY FOODS ~v>o/ 
K.D Tyagi 
(Partner) (J/' 

Partners 

For MA FOODS 

s i 
(Attorne ) Partners 

Witness: 

I. Sh Neeraj Joshi 
Son of Late Sh. Suresh Chandra Joshi 
Resident ofV-6 Golf Link NH 9 Ghaziabad 
Mobile No. 9958060568 

2. Sh.Bishan Singh Rawat 
Son of Late Sh Ganga Singh Rawat 

Shashank Agga~Jrtners 
(Partner) 

Resident of 39/23 Sai Enclave Chipiyana Buzurg GB Nagar 
Mobile No. 9910303222 

MAA AMBEY FOODS 
C-52, RDC, Raj Nagar, Ghaziabad I Mob : 9999208325, 8178855990 
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VAKALATNAMA 

BEFOR THE NATIONAL GREEN TRIBUNAL NEW DELHI 

ORIGINAL APPLICATION No. OF 2024 -----

... Applicant 
Versus 

... Respondents 

I I We Petitioner (s) Respondent (s) in the above Petition /Suit Appeal/ Reference/ Petition do 
hereby appoint and retain to act and appear for me / us -

Abhishek Yadav, Advocate 
in the QA/Appeal /Reference and on my/ Our behalf to conduct and prosecute or (defend) the 

same and all proceedings that may be taken in respect of any application connected with the 
same or any decree or order passed therein, including proceedings in taxation and applications 
for Review, to file and obtain return of documents, and to deposit and receive money on my/ our 
behalf in the said QA / Appeal /Petition /Reference and in applications of Review and to 
represent me/us and to take all necessary steps on my behalf in the above matter. I/we agree to 
ratify all acts done by the aforesaid advocate in pursuance of this authority. 

Date this the day 05 OF 2024 

ACCEPTED, IDENTTFTED & CERTIFIED: 

(Abhishek Yadav) 
Advocate, 

PETITIONER(S) /RESPOND T(S) 
APPELLANT (S) 

The address for service of the said advocate is office: 

MEMO OF APPEARANCE 

The Registrar 
The Supreme Court of India 
Please enter my appearance on behalf of petitioner(s) Appellant(s) in the above matter. 

Dated .05.2024 
(Abhishek Yadav) 

Advocate, 

C 
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